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Telephone Ad,llOry Committee at Imphal 

2 ~  SHRI M, MEGHACHANDRA: 
Will tl.e Minister of INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased to state: 

(a) whether any Telephone Advisory 
Committee for Imphal has been formed; 

(b) if so, the members of the said 
Committee; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI SHER SINGH) : (a) No. 

(h) Does not arise. 
(c) Telephone Advisory Committees are 

set up where the number of working connec. 
tions plus the number or applicants on the 
waiting list is 1500 or more. Imphal ~ 
not rulfil this criteria. 

Telephone Advisory Committee ror 
I\1nnipur, Trlpur •• NEFA " N •• al.nd 

2944. SHRI M. MEGHACHANDRA: 
Will the Minister of INFORMATION AND 
BROADCASTING AND COMMUMICA. 
TlONS be pleased to state: 

(a) whether there is ony P&T Advisory 
Committee ror Manipur, Tripura, NEFA and 
Nagaland regions; 

(b) ir so, when the Committee was 
formed and who are the members of the 
aroresaid Advisory Committee; 

(c) whether there is any move for recon. 
stituting the Committee; and 

(d) if so, when? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI SHER SINGH) : (a) Yes, Sir, 

(b) The Advisory Committee for Manf-
pur, Tripura, NEFA and N,H,T,A, .... 
rormcd in March, 1961. Sublequeally it 
was chanaed .s for Manipur, Tripura, NEFA 
and Nasaland. The namn of the ."....1 
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members of the Committee are beinl obtain-
ep from the P.M.G. Shillonl and necessary 
information in this reprd will be placed on 
the table of the Lok Sabha shortly. 

(c) No Sir. Action is, however, taken 
to replace members as and when they com-
plete their tenure of two years. 

(d) The membership of some of the 
members is due to expire in Sept., 69. 

Telepilone Connectionl in Assam, N.E.F.A. etc. 

2945. SHRI M. MEGHACHANDRA: 
Will the Minister of INFORMATION AND 
BROADCASTING AND COMMUNICA· 
TIONS be pleased to state: 

(a) the number of telephoue connections 
in the whole of Assam, NEFA, Nalaland. 
Manipur in the month of December, 1966; 

(b) the new telephone connections irant-
cd after December, 1966 till date; 

(c) whether it is a fact that the Assam 
Circle Telephone Directory compiled in 
December, 1966 remains unrevised till date; 
and 

(d) if so. the reason for not havinll a 
new telephone directory in the interest of the 
subscribers and the public? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI SHER SINGH) ; (a) 

Assam 13,196 
NEFA 98 
Napland 630 
Manipur 716 
Tripura 1,239 

(b) Assam 4,718 
NEFA 82 
Nalll.nd 336 
Manipur 145 
Tripura 199 

(c) Yes. 
(d) The Telephone directory is normally 

published once a year but the 1967 and 1968 
issues could not be broullht out as the sole 
advertising AllCIIt expired suddenly and the 
new advertising Agent could not be appoint-
ed for a long time due to technical and 
procedural ~  The fresh advertisinll 
ASCnt has now been appointed and the ne.t 
issue of tbe dh-.ctory is expected to be 
published in April, 1969. 

Sagar Qaota lor Maalpar 

2946. SHRI M. MEGHACHANDRA; 
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) the quota of controlled sugar for 
Manipur at present; 

(b) the extra quota of controlled sUlLar 
for Marriaaes Festivals etc. and tbe nature 
of distribution thereto; 

(c) whether the Government of Manipur 
have requested for an increase in the control-
led quota; and 

(d) if so, the reaction of Governnent 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) The monthly quota of levy 
sUllar for Manipur is 151 tounes at present. 

(b) Additional quota of 19.4 tonnes 
each for the monthly periods March-April, 
April-May and May-June, 1968 was allotted 
to Manipur Territory for marriallcs, festivals 
and important relillious conareptions. A 
further additional quota of 81.4 tonnes was 
allotted to Manipur for festivals durini 
Alliust-October, 1968. An ad IIl1e quota of 
30 tonnes was also allotted to Manipur on 
\.3.1969 for Holi and other festivals. The 
internal distribution of levy supr within the 
Territory is left to the Manipur Government. 

(c) and (d). The Government of Manipur 
had requested in May, 1968 for increase in 
their monthly quota from 79 tonnes to ISO 
tonnes. The monthly quota of levy SUlar 
of Manipur Territory ~ increased from 79 
tonnes to 100 tonnes from May-June, 1968 
period. It was enhanced to 151 tonnes from 
23.1.1969. 

Trade Unions In Manlpur 

2947. SHRI M. MEGHACHANDRA: 
Will the Minister of LABOUR AND REHA 
BILITATION be pleased to state: 

(a) the number and names of the Trade 
Unions of Government employees and 
workers of the Union Territory Qf Manipur 
so orpnised and relistered under the Indian 
Trade Union Act, 1926; 

(b) whether these Trade Unions are free 
to carry on their Trade Union activiti" 




